IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :09-06-2026

Date

WP (C) - PRAMOD
1329/2026/06.06.2026 5110/2011 RANJAN GENERAL Entire Brief
BEHERA
WRIT
1330/2026(06.06.2026 W (C) - giiiiEH GENERAL Annexure BRANCH
. . 34953/2025 BHUYAN (DIVISION
BENCH-3)
BLAPL- PABITRA
1331/2026(06.06.2026 3068/2026 |[KUMAR PATK GENERAL Entire Document BAIL-2
WRIT
1332/202606.06.2026 "0 (€)1~ iiﬁggg GENERAL Entire Brief BRANCH
. . 14407/2019 BEHERA (DIVISION
BENCH)
WP (C) - MANOJ KUMAR a4 WRIT
1333/2026(06.06.2026 14492/2024 |RANA GENERAL Order Dtd. 2025-11-20 BRANCH—7
WP (C) - MANOJ KUMAR a4 WRIT
1334/2026(06.06.2026 12911/2024 [RANA GENERAL Order Dtd. 2025-11-20 BRANCH—7
WP (C) - MANOJ KUMAR a4 WRIT
1335/2026(06.06.2026 14327/2024 |RANA GENERAL Order Dtd. 2025-11-20 BRANCH-6
WP (C) - MANOJ KUMAR a4 WRIT
1336/2026(06.06.2026 14495/2024 |RANA GENERAL Order Dtd. 2025-11-20 BRANCH—7
WP (C) - MANOJ KUMAR ol
1337/2026(06.06.2026 17769/2024 |RANA GENERAL Order Dtd. 2025-09-10
WP (C) - GOKULANANDA . .
1338/2026(06.06.2026 10498/2026 PARIDA GENERAL Entire Brief
JCRLA- MANOJ KUMAR , CRIMINAL
1339/2026(06.06.2026 41/2017 RANA GENERAL Entire Document APPEAL
WP (C) - DR JITENDRA , , WRIT
1340/2026(06.06.2026 16335/2018 KUMAR LENKA GENERAL Entire Brief BRANCH-8
WP (C) - MANOJ KUMAR A WRIT
1361/20261(06.06.2026 5331/2026 |[RANA GENERAL Order Dtd. 2026-04-23 BRANCH-7
WP (C) - MANOJ KUMAR WRIT
1362/2026(06.06.2026 16880/2023 |RANA GENERAL Order Dtd. 2024-12-07 BRANCH-S

06.06.2026




WP (C) - MOHIT KUMAR B B WRIT
1363/2026(06.06.2026 | )0 )7 0 GENERAL Order Dtd. 2026-07-13 o cHog ‘
1364/2026 (06.06.2026 |"E{C)~ MANAS PATI |GENERAL Order Dtd. 2026-06-05

-06. 17192/2026 :
WP (C) - PRAMOD
1365/2026106.06.2026 16978/2008 RANJAN GENERAL Entire Brief
BEHERA
1341/2026 [06.06.2026 |CRLMCT MADAN DAS |GENERAL Order Dtd. 2026-03-25
-06. 2538/2025 :

WP (C) - SAROJ KUMAR B B WRIT
1342/2026(06.06.2026 | )27 A0S E GENERAL Order Dtd. 2026-05-01 o NCHo 6 ‘

RSA- SECOND
1343/2026(06.06.2026 ;507 o |K. K. NATH |GENERAL Order Dtd. 2026-03-17 o ‘
1344/202606.06.2026 |oLAPL- H. K. PATRA |GENERAL Order Dtd. 2026-06-05

-v6. 3895/2026 [ K- :

WP (C) - e WRIT

1345/2026(06.06.2026 ||/ ("7 |KARMA DAS |GENERAL Order Dtd. 2026-05-12 o eHo4 ‘
WRIT

WP (C) - A. B. o BRANCH

1346/2026(06.06.2026 o iebt o B Be GENERAL Order Dtd. 2026-06-05 OTVISTON
BENCH-1)

WP (C) - A. B. o
1347/2026(06.06.2026 o407 o f Be GENERAL Order Dtd. 2026-06-05

WP (C) - K.. K. Order Dtd. 2025-07- WRIT
1348/2026106.06.2026 1) 335 /5005 MOHANTA CENERAL 31Petition,Annexure, BRANCH-2

WRIT

WP (C) - A. B. o BRANCH

1349/2026(06.06.2026 | oiob” o e e GENERAL Order Dtd. 2026-06-05 (DTVISTON
BENCH-1)

WP (C) - A. B. o

1350/2026(06.06.2026 o407 B Be GENERAL Order Dtd. 2026-06-05
WRIT

WP (C) - A. B. o BRANCH

1351/2026(06.06.2026 |- 0ob7 o f Be GENERAL Order Dtd. 2026-06-05 s
BENCH-3)

WA- WRIT
1352/2026(06.06.2026 oo o0 [R. K. BARIK GENERAL Order Dtd. 2026-06-05 N oEAL ‘

CRLMC- J. D. Order Dtd. 2022-07- CRIMINAL
1353/202606.06.2026 397/2015 MUDULTI GENERAL 26Petition, Annexure,Misc.case, MISC ‘

We (C) - A. B. o WRIT
1354/2026(06.06.2026 |- icbT o e GENERAL Order Dtd. 2026-06-05 o CHg

We (C) - A. B. o WRIT
1355/2026(06.06.2026  |[oi" i e GENERAL Order Dtd. 2026-06-05 o eHoD
1356/202606.06.2026  [WP(C) - A. B. GENERAL | lOrder Dtd. 2026-06-05 WRIT




17659/2026 MALLICK BRANCH-2
1357/2026 [06.06.2026 ?56(%());2026 ﬁALEiCK GENERAL Order Dtd. 2026-06-05
1358/2026 [06.06.2026 ?56(2;;2026 SZ&L;(K GENERAL Order Dtd. 2026-06-05
1359/2026(06.06.2026 377 . |D. BISWAL |GENERAL gig?rzgzg;oiggfjo5_21Judgement
1360/2026(06.06.2026 |5207. . |D. BISWAL [GENERAL gig‘?rzg;‘g;oéggfjo5'21Judgement

N I C (Software Team)



